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In a scenario like this, the sole surviving Director i.e. IU holding over 1o,in oi

thc sharcholdings proposed EOCM to be held on 3.10.2017 to appoint four Directors

in Rl Companv h,ithout even giving noticr'to thcse Petitioners, r{ho together hold

33.3'L shareholding in the company. The Petitloner Counsel further submits th.1t

these Petitioners, !r.ho continued as promoter Dircctors have been completeh,

sidelined which is pre,udicial to the interest of the petitioners.

The Counsel further submits it is a companv constituted on quasi pa rtnership

lines r^,ith an expectation all major group shareholders are ensured to get

participation in the management, buthere participation ofthe petitioners is ignored,

bv which their interest in the company will get adversely affected, if these four new

Pe6ons at the choice of R2 come into management.

In view of the same, the petitioners have sought a direction against the

company to put this meeting on hold until further orders. The petitioners counsel

has filed proof showing that they served notice upon the Respondents, but whereas

the Respondents not being present to this hearin& this Bench, being prima facie

satisfied $ ith submissions of the petitioners, side, hereby passes an ex-parte order

directing the company to put this meeting on hold until next date of hearing r.e.

6.10.2017 ivith a direction to the petitioners to serve this order upon the Respondents

and file proof of service before this Bench on 1.10.2017.

If at ail the Respondents have any grievances in respect to the order passcd

bv thisBench, they areat libert), to seek vacation ofthisorderon next dateoi hearlng.

List thjs matter on 5.10.2017 for hening

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
\Iember (JudicLrl)
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